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Castes Welfare Association (Regd.) Am-
bedkar Bhawan, New Delhi dated 14 Sep-
tember, 1981 demanding redressal of the
grievances in the matter of pre and post-
matric scholarships in the Union Territory
of Delhi;

(b) whether it is also a fact that the
above Association referred to various
cases of rejection of Scholarships to the
Deputy Director of Education (Scholar-
ship Branch) Delhi Administration which
were later on accepted; and

(c) if so, the official responsible for
rejecting the applications without any justi-
fication and the action taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN TLASKAR): (a) Yes,
Sir.

(b) and (c). According to the informa-
tion received from the Union Territory
Administration, no application from other-
wise eligible Scheduled Caste students has
been rejected. However, some applica-
tions for scholarships are still under cor-
respondence, for want of complete infor-
malion/documents etc. Delhi Administra-
tion had even waived last date fixed for
PMS scholarships, for the year 1980-81,
and considered and allowed application
which would otherwise have been rejected.
As the pendency of remaining application
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is due to incomplete information furnished
by the students, occasion for action against
any official has not arisen.

SC /ST in CRPF, BSF, Assam Rifies,
ITBP and CISF

6077. SHRI RAM VILAS PASWAN:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) what is the total strength of jawans
in Central Reserve Police Force, Border
Security Force, Assam Riffes, Indian Tib-
etan Border Police and Central Industrial
Security Force (force-wise);

(b) what is the number of the SC/ST
and people belonging to the minority com-
munity representing on each of the above
mentioned forces (force-wise);

in
for

(c) whether their representation is
accordance with the reserved quota
these forces;

(d) if not, by how much the represen-
tation of SC|ST and other minority com-
munity falls short of the quota stating the
reasons for the shortfall; and

(e) the steps contemplated by Govern-
ment to complete the reservd quota?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR): (a) to (e)

SI.No. Name of the organisation Total Number of members Shortfall in representa-
strength belonging to tion of
sa ST sC ST
1 2 3 4 5 6 7
1 Central Reserve Police Force 80,408 9,272 3,988 3-47% 2-54%
2 Border Security Force. 84,598 10,085 7,196 2% Nil
3 Assam Rifles . 33,440 1,744 1,824 Since recruitment to

Assam Rifles battalions
is made mainly through
army, no quota for
SC/ST has been speci~
fied.
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1 2 3 4 5 6 7

4 1Indo-Tibetan Border Police : 12,619 1,874 861 0-15% 0-67%
5 Centra® Industrial Security Force 30,546 5,440 2,459 Nil Nil

Recruitment to the forces ismade in accordance with the constitutional privisions which contemp-
late reservation only for Scheduled Caste and Scheduled Tribe candidates. Since recruitment to
sthe forces is not made on the basis of religion, residence , etc., such data are not being maintained
except in relation to Scheduled Castes and Scheduled Tribes. Every effort is beirg made tofill the gap
in the quota reserved for Schedvled Castes and Scheduled Tribes in these forces.

Letter of Intent to SICOM for Alumina expressed their desire to cooperate and
Project collaborate in the setting up of various pro-
. jects.  The Group has shown interest in

6078. SHRI V. N. GADGIL: Will the the alumina plant, proposed by SICOM.

Minister of STEEL AND MINES be plea-

sed to state: N Y : -
TZFd A% qr a¥ag |91 @ @ |a
(a) whether the Small Industries Corpo- %

ration of Maharashtra (SICOM) has apphi- # @ " fevar wrfe & IR
ed for a letter of intent in respect of its q faa’TE
Alumina project;
. 2T i £} T
(b) whether the project will be located 60_7F‘9 = TT’HT:E‘(-TT BT Ei"j
at Ratna giri; HqH HA, A dArE Al 60 T
far ==

(¢) whether any investors from Gulf

have shown interest in the project; and ] e s
(m) AT 4§ HE g * Z(ETE9

(d) when is the project likely to be clear- AT T(T1 TaTwA Axy’ & mrIs

ed? 2 I iy e o
TERRTT &5 Illf"‘l-q'l--‘ a9 2 o =

f THE MINISTER OF STATE IN THE qF T TAT ﬁ’-:_Q',ﬂ'.;F:,'va THEFT &

MINISTRY OF INDUSTRY AND STEEL

AND MINES (SHRIMATI RAM DULARL ¥ A7, TR TRVTED WS, /Y

SINHA): (a), (b) and (d). The State In- TS B4 WHT B (% H faq0@ $0F0
dustrial and Investment Corporation of UG aF HATaTr YET:

Maharashtra (SICOM) submitted an appli- ) .

cation for grant of a letter of intent for (:a') afe a T F97 8 W

setting up a 100 per cent export-oriented

= E" ‘I-T' n) T pregl —s g ¥ O - 3¢
alumina plant with a capacity of 300,000 'Fl"q ¢ W AT & 4 FIILT, 1982
'

tpa in the Ratnagiri District of Maha- F) Ta HEFF 4 98T Fr g
rashtra. As the proposal envisaged 100

per cent export of the production, SICOM, ('«1) gtz @'i‘, T wegTT. sTI T
was advised to apply afresh to the Export Fq[ 3‘53 TiT

Oriented Projects Board in the prescribed 5

form. The Corporation represented that (‘ar) T QAT Agq; G

as it proposed to export only 90 per cent
of production, its proposal should rot be
treated as 100 per cent of export-oriented
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scheme. The representation of the Cor- M HATAT § FaEE *(,_ﬂ
poration is under consideration. .

wEix) - (a) 3 (7) g=ar

(c) SICOM has signed a memorandum TEEIST Geame @ wim 4 & =

of understanding with AL GHURAIR ) . mam. A ) z
GROUP OF COMPANIES, DUBAI, HU-HEE YR F qW e &
according to which both the parties have STaW |





